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IN THE INCOME TAX APPELLATE TRIBUNAL, DELHI ‘A’ BENCH,  
NEW DELH I    

 
BEFORE SH. H. S. SIDHU, JUDICIAL MEMBER 

AND 

SHRI N.K. BILLAIYA, ACCOUNTANT MEMBER 
 
 

ITA No.6172/DEL/2016 
[A.Y 2012-13] 

 
DCIT    Vs.  M/s A. K. Manpower Pvt. Ltd.  
Circle-1 (1) 1st Floor, Above Maya Furniture,   
New Delhi     Khasra No.415, M. G. Road,  
      New Delhi  
 
      PAN No. AAGCA9077L 
 [Appellant]      [Respondent] 

 
             Appellant  by  : Sh. Sanjay Goel, CIT DR. 

 Respondent by : Sh. Kailash Chander, Accountants Manager 
 
 

                        Date of Hearing       :       27.02.2020 
               Date of Pronouncement    :        27.02.2020 

 
 

ORDER 
 
PER N. K. BILLAIYA, AM: 
  

 

This appeal by the revenue is preferred the order of the CIT(A)-I,   

New Delhi dated 12.09.2016 pertaining to A.Y.2012-13.  

2. A perusal of the grievance of the revenue shows that the tax effect 

would be less than Rs.50 lacs and hence this appeal has to be dismissed in 

the light of the CBDT Circular No.17.2019 dated 08.08.2019. 

3. Needless to mention the revenue may approach the Tribunal should it 

feel that the said circular does not apply to this appeal.  



2 

 

 

4. In the result, the appeal filed by the revenue is dismissed.  

 Order pronounced in the open court on 27.02.2020. 

 
 
      Sd/-       Sd/- 

       [H. S. SIDHU]                                [N.K. BILLAIYA]  
    JUDICIAL MEMBER                               ACCOUNTANT MEMBER                         
Dated:  27.02.2020 
*Neha* 
Copy forwarded to:  

1. Appellant 
2. Respondent 
3. CIT 
4. CIT(A)  
5.       DR 
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ITAT, New Delhi 
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